
REGISTERED 

CENTRAL ADIIINISTRATIVE TRIBWAL 
BANGALORE BENCH 

Commercial Complex(BDA), 
Indiranaar, 
naloro— 560 038. 

Dateds is JUL1988 
APPLICATION NO 	922 	Joe (r) 
d.P.No. 

APPLICANT 

Shri A. Dhanaraj 

To 

1. Shri A. Dhanarej 
ElectricFitter, H.S. II 
Electrical Branch 
Southern Railway 
19y8 ore 

Vs 	 RESPONDENTS 

The Divisional Electrical Engineer, 
Southern Railway, (lysore & 2 Ors 

4. The Assistant Electrical Engineer] 
Enquiry Authority 
Southern Railway 
Mysore 

Shri T.N. Raghupathy 
Advocate 
No. 65-689  'Kriehnavasa' 
1st Floor, 1st Plain Road 
Seshadripuram 
Bangalore - 560 020 

The Divisional Electrical Engineer 
Southern Railway 
Mysore 

5. The Secretary 
Ministry of Railways 
Rail Bhavan 
New Delhi - 110 001 

6, Shri A.N. Venugopal 
Advocate 
No. 129  2nd Floor 
SSB Plutt Building 
Tank Bund Road 
Banga lore - 560 009 

Subject: SENDING COPIES OF ORDER PASSED BY THE BENCH 

Please find enclosed herewith the cooy of ORDER/M/ 

passed by this Tribunal in the above said application 

an 	14-7-88 

D PUTY REGISTRAR 
End: as above. 	 (JUDICIAL) 



lim the Central Administrative 
/ 	Tribunal lBeLngnIalre Beric h 

Barigal ore 

922/ 8 8 

A Dhanaraj 	 Order 4et (conZt Divisional Electrical Engl.neer, 
southern Rly, My8ore & 2 Ore 

T.W. Raghup$hy 	 AN, Vantipnp1 

Date 	 Office Notes 	
I 	

Orders of Tribunal 

4.7.88 	 KSPVCJLHARII 

OR D E R 

Applicant and his learned Shri T.N. 

Raghupathy present. Shri Raghupathy files 

a Memo praying permission to withdraw this 

application for reasons stated in the Memo. 

Permission sought for is granted. 

Application is rejected as withdraws for 

the reasons stated in the Memo s  

- 

(K.S .PUTTAS wAMv)  
VICE CHAIRMAN 	MEMBER(A) 
14.7.1988 	 14.7.1988 

TRUE COPY 
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